
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

0.A.NO.1446/2001

Friday, this the 8th day of June, 2001

Hon'ble Mrs. Lakshmi Swaminathan, Vice Chairman (J)
Hon'ble Mr. S.A.T. Rizvi, Member (Admn)

Shri Narendra Deo Sharma, S/0 Shri Harsharan Das
Aged about 59 years, working as Lecturer
Sarvodaya Bal Vidhyalaya East,
Vinod Nagar, Delhi-91.

..Applicant
(By Advocates: Ms. Shubhra Parashar & Shri Virender

Pratap Singh)

VERSUS

1. Govt. of NCT of Delhi

General Administration Deptt.
(Education Deptt.)
Through its Chief Secretary, NCT of Delhi.

2. Shri D.R.Tamta, Secretary (Education)
General Administration Department
Education Deptt., Govt. of NCT of Delhi

3. The Director, Directorate of Education
Govt. of NCT of Delhi.

..Respondents

ORDER (ORAL)

By Hon'ble Mrs. Lakshmi Swaminathan, VC (J):-

We have heard Ms. Shubhra Parashar & Shri

Virender Pratap Singh, learned counsel for the applicant.

2- The applicant is aggrieved by the order issued by

the respondents dated 15.5.2001 (Annexure-A). Shri

Virender Pratap Singh, learned counsel has submitted that

in accordance with the Corrigendum Order issued by the

respondents dated 9.5.2001, the applicant has been placed

before one Shri D.N. Sharma at SI.No. 651-A

(Annexure-G.T of the OA filed on 31.5.200^ and at SI.No.
581-A of the additional (legible")copies of Annexure-G

filed on 6.6.2001. Learned counsel has submitted that

the applicant has made representations to the concerned



(2)

officers in the office of Respondents 2 & 3 on 18.5.2001

and 23.5.2001. In about a week thereafter, i.e., after

the representation dated 23.5.2001, this OA has been

filed-

3.. In the above facts and circumstances of the case,

we consider that the OA is pre-mature, having regard to

the provisions of Section 20 of Administrative Tribunals

Act, 1985. In this view of the matter, the OA is

dismissed, leaving it open to the applicant to take such

action^as he may be advised, in accordance with law.

(Mr. S.A.T. Rizvi)
Member (A)

/sunny/

(Mrs.Lakshmi Swaminathan)
Vice Chairman (J)
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